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( 2051 )

GOVERNMENT OF  PUNJAB

DEPARTMENT OF MINES AND GEOLOGY

NOTIFICATION

The 4th July, 2023

No. 3752/E-427854.–In supersession of notification no.394/mining dated 12.09.2022 and in exercise of

the power conferred by section 15 and section 23-C of the Mines and Mineral (Development and Regulation)

Act, 1957, (Central Act 67 of 1957) and all other powers enabling him in this behalf, the Government of Punjab

is pleased to issue the confirmation receipt under “Punjab State Minor Mineral Policy 2023”

Confirmation Receipt: This confirmation receipt shall be issued by the Department to the vehicle  owner/

driver  as  a  transit pass to move within the State without which the vehicle carrying mineral from the other

State shall be considered as illegal.

Form-CR

Confirmation Receipt

Interstate Check-post slip for minor mineral:

1. Check-post slip No.:

2. Date & Time:

3. Check-post Name:

4. Vehicle Number:

5. Driver Name:

6. Driver Mobile Number:

7. Type of Mineral:

8. Quantity of material as per other State Document in Cft:

9. Quantity of Material as per measurement at check- post in Cft (Punjab):

10. Difference of material  in Cft

11. Amount to be charged:
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12. Destination:

13. Distance to  be  travelled:

14. Permit Validity (Punjab) Date & Time:

15. Remarks:

Sd/-

GURKIRAT KIRPAL SINGH, IAS

Secretary to Government of Punjab

Department of Mines and Geology


